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1. gl A TR URY ¢

() =7 fafEl o1 diea 9 s GEd RAFREE SRt (S3arRal @1 Wi, Rz Jor Har o)
(agel weree) fafem, 2019 2|

(i) 3 fAfFrE U ¥ ySRE $ IR ¥ g 80 |
2. 9ot fafvgq & faffm 5 & FeeE - 9o faffm & s 5 &1 FafofRea g gfarenfua fasar smem - —

5. Wiad PIfie |l 9 JaT9
JTRART ¥ Wiaed val b1 faf= da=mmi 3§ aiffad far war S 6 - & 78 arferedr 3§ g=iar w2,
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g
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U ygE faei—12(378,800—32,09,200) SEASIEE] 21
Thlhd fAciy TaEdR | srae—12(378,800—32,09,200) U Ao 1
aRss gar ool afea | Srae—12(378,800—32,09,200) aRss g fofl wfea 1
BEREIEE] erae—11(%67,700—32,08,700) SENSICE] 2
SEIREZEEC) Aqa—11(%67,700—32,08,700) S CRESIEE] 28
EERCIECa erad—11(%67,700—32,08,700) SENSICE] 2
e ool wfera erae—11(%67,700—32,08,700) e ool wfera 4
ERRICECECIRCIECAN eraei—10(Z56,100—31,77,500) aRs o DN 1
EINSECCIRCIBEaN Sraci—10(Z56,100—31,77,500) EINSECCIRCIBEaN 2
[EEIRSIEE] erac—7 (% 44,900—31,42,400) [EEINSIEE] 5
NEIRER ad—6(335,400—% 1,12,400) NERER 16
foroit <Teras erae—6(335,400—31,12,400) [BEISEEE 2
B fa=l 3rarad idei—6(335,400—31,12,400) s fa=< srgares 1
amgferie Aqa—4(%25,500—381,100) SINISIEEY 1
fe= forfae @ 21 f1) | crae—2(%19,900—%63,200) fe= forfaa (ar =1 for) 1
Rawrfe 99 el | erge—2(319,900—363,200) R it ferfden 1
JffIRex

SIEEN aad—2(319,900—363,200) SIEEN 4
aRss TIRRA / SHT arae—1(318,000—356,900) LR 2
AURTRT arae—1(318,000—356,900) ELKE] 2
ool 111

3. 4o faffrm @ faffam e @ weee - 9ot oo & fafes 6 & tR1 1 &1 feafoRad g1 gforenfua o

SITQAT, 3Feqid @ —

AT H Wipd val wR Fgfaqar ar ar Al 9ol & wemw 9§ ar gfatyglad (o dar w6l & R

W AT JSIBITD FE B SR IR IT YT $ R TR 1+ UHR ¥ BT ST Tl o—

Eail g frgfea &1 alier

a&an

1 SIECE] gfagfaa (faeel |ar ordl) & JAER R

2 RS ®) 50 Yo — UGS T B9 &I Rerfay #
gfafrgfad (el e wrdl) / srcusmiford sgdy &
AR W
Q) 50 Y% — ufafgfea (el dar
3[af) / ST eTdh e & MR W

3 RREI ] ®) 50 % — TR AT BN B Reify F
gfafrgfad (el e wrd) / sreusmifords srdy &
MR W
Q) 50 Y% — ufafgle (el dar
T[Al) / ASTBI D IEY B IMUR W

4 SRRk C) ®) 75 Yo — TSR A1 B9 &1 Refay #
gfafrgfad (el e wrdl) / srcusmifod srgdy &
MR W
Q) 25 % — ufafgfaa (el dar
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T[Al) / ASTBI D IEY B MR TR

Thldhd A AelBhR

gfafrgfad (feeh war wdi) / sfcudiford srgdy &

IR ger ol |fea

TR TR
gar=a A1 89 a1 Rerfa # gfafgfaa (faqeh dar
3[Al) / ASTBI D FEY B MR W

AEd Afad 9 A8d ERAC! (C’NEH)

uarta A1 8 @1 Rerfa # gfatgled (faeeh dar
T[Al) / ASTBI D IEY B IMUR W

TES T (FEd W (o) &
SSIED)

gfafgfaa (faaeh dar erdh)) / sreqdiierns arged @

JTER UX

9 EEIEIEEAN gerta A1 8 @1 Reyfa § gfatgied (fae=h dar
3[aT) / STBI TFaT & R TR

10 g fAon afaa gar=a A1 89 @ Rerfa | gfaftgfaa (fAqeh dar
3[aT) / STHBI NFaT & R TR

11 I 9 ofKdT BT 9 aRS ol U=l A1 B @1 Reafd H wfdfgfad (feen wdar

eI 3[aT) / STBIC N & IR W

12 fon wfera U=l A1 B @1 Reafd H wfdfigfad (feen dar
3[aT) / STBI JNFaT & IR TR

13 HEID gicfrgfad (faaeh war Qi) / STeqdbiicld AJaer
@ SR TR

14 ol were eIy /ey et

15 B fa=<l srare® gfafrgfad (feeh ar 2@il) & mER wR /el
Tl / AP AFa & MR TR

16 R CIRE SEIERI]

17 fe=1 fafte @1 2. for) RIEIKI]

18 ReerfoRe Ua Cellpi sifuver A <

19 SRR SICIER

20 RS IR / TR RN

21 TURTAT SICIER

4. 7o fafem » uRiRre — Il & fo, fr=feRad aRkR¥ee o1 yforenfia faar smem : —

aRfRre —
R 1el W 9= & R W FRYfad & fou urdn & AFds §9 YR ©
B ug I /daq dfgad | @ @dr iR gHa Jed qdr
q&r 4 oad 31 ypfa
1 2 3 4
1 uge Aaci—14(1,44,200— Igl off ufaegfad & | 3TN # Wgad Ve & U
%2,18.200) MR W URRMe—1 # | § 99 e & afia dar
IR AT 7 |
2 RS ] Agei—13(%1,23,100— adl S ufatigfea & | ST | Su ugE & US|
32,15,900) SR R ARRME—1H | dfg arer @1 Frafie dar
ERUpI
3 SY TqY ae—12[78,800— adl off ufigfaa & | ema § wees
%2,09,200) IR WX ARRMe—1 4 | wfg /<werre w9@ /3
EAURURE AR B e ¥ v T
31 forafia Jar
4 aRss ger wrae—12(78,800— ggl o ufafgfed & JMTANT § yae ol |red
foroit afera %2,09,200) JER W ARRe-14 | 35 3¢ ¥ ufg |t
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I AT B frafea dar
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AT FTHIE AT, TG

[FE=T=- [I1/4/3141./97/19]

(@) ol fafFfd 9RT & o703, STATERY, 9111, T$—4, ¥ 156 H 31 S[ells 2007 BT U1 B
T |

@) o= faga fafame eman (@FaiRal @1 9o, FEFe qen dar o) (e weneE) fafem,
2013 YRT & IIoT9, IATEIROT, A1, Ws—4, 5 94 H 03 3V 2013 BT YHIT fhy Y o |
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) g faga e IR (HHerRAl o wdi, FREFer dgor Jar o) (g |emes) e,
2015 YRT & IIoT9=, IRATEROT, A1, Ts—4, F 384 H 04 AR 2015 BT YHIT by T o |

(=) g fagd RAFEMe ST (GHenRAT & wdil, FrRIFeT Jen Jar o) (@faRT |eeE) &R,
2016 YRT & ITST9, JRATIROT, A1, Te—4, F 110 § 28 HH 2016 BT YR by T o |

CENTRAL ELECTRICITY REGULATORY COMMISSION
NOTIFICATION

New Delhi, the 12th June, 2019

No. L-2/2(2)/2011-Estt./CERC.—In exercise of powers conferred under clause (za) of sub-section
(2) of Section 178 read with sub-section (3) of Section 91 of The Electricity Act, 2003 and in accordance with
Ministry of Finance, Department of Expenditure ID No. 910004/E.Coord.l/2018 dated 11 Jan 2019, the
Central Electricity Regulatory Commission with the approval of the Central Government hereby makes the
following Regulations, to amend the Central Electricity Regulatory Commission (Recruitment, Control and
Service Conditions of Staff) Regulations, 2007 (here in after referred to as “the Principal Regulations™),
namely:

1. Short title and commencement, viz, :-

(i) These Regulations shall be called as the Central Electricity Regulatory Commission (Recruitment,
Control and Service Conditions of Staff) (Fourth Amendment) Regulations, 2019.

(i) These Regulations shall come into effect from the date of their publication in the Official Gazette.

2. Amendment of Regulation 5 of the Principal Regulations: Regulations 5 of the Principal Regulations
shall be substituted by the following, viz.,:-

“5. Sanctioned Strength and Pay Scales.

The sanctioned posts in the Commission shall be categorized in different pay scales as given in the table
below, indicating the corresponding levels in the Central Government against each category :-

Post Pay Scale/ Level in Pay Matrix Equivalent Level Posts
under the Central
Government
1 2 3 4

Secretary Level-14 (Rs.1,44,200 - 2,18,200) Joint Secretary 1

Chief Level-14 (Rs.1,44,200 - 2,18,200) Joint Secretary 4

Joint Chief Level-13 (Rs.1,23,100-2,15,900) Director 9

Deputy Chief Level-12 (Rs. 78,800 — 2,09,200) Deputy Secretary 21

Integrated  Financial Level-12 (Rs. 78,800 — 2,09,200) Deputy Secretary 1

Adviser

Senior Principal Private  |Level-12 (Rs. 78,800 — 2,09,200) Senior Principal 1

Secretary Private Secretary

Assistant Secretary Level-11(Rs.67,700 — 2,08,700) Under Secretary 2

Assistant Chief Level-11(Rs.67,700 — 2,08,700) Under Secretary 28
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Bench Officer Level-11(Rs.67,700 — 2,08,700) Under Secretary 2

Principal Private |Level-11 (Rs.67,700 — 2,08,700) Principal Private 4

Secretary Secretary

Pay &  Accounts Level-10 (Rs.56,100 — 1,77,500) Senior Accounts 1

Officer Officer

Senior Accounts Officer |Level-10 (Rs.56,100 — 1,77,500) Senior Accounts 2
Officer

Private Secretary Level-7 (Rs.44,900-1,42,400) Private Secretary 5

Assistant Level-6 (Rs.35,400-1,12,400) Assistant 16

Personal Assistant Level-6 (Rs.35,400-1,12,400 Personal Assistant

Junior Hindi Translator Level-6 (Rs.35,400 — 1,12,400) Junior Hindi Translator 1

Stenographer Level-4 (Rs.25,500 — 81,100) Stenographer

Hindi Typist (LDC) Level-2 (Rs.19,900 —63,200) Hindi Typist (LDC) 1

Receptionist-cum - Level-2 (Rs.19,900 —63,200) Lower Division Clerk 1

Telephone operator

Driver Level-2 (Rs.19,900 —63,200) Driver 4

Senior Peon/Daftry Level-1 (Rs.18,000 —56,900) Daftry 2

Peon Level-1 (Rs.18,000 —56,900) Peon 2

Total 111

113

Amendment of Regulation 6 of the Principal Regulations: First paragraph of Regulations 6 of the Principal
Regulations shall be substituted by the following, viz , :-

“Appointments against the sanctioned posts in the Commission may be made either through direct
recruitment or on short-term contract basis or on Deputation on foreign service terms or on promotion basis as
under:-

SL. No. | Post Mode of appointment
1 Secretary Deputation on foreign service terms
2 Chief i)  Fifty per cent by promotion failing which by deputation
on foreign service/Short-term contract and
1) Fifty percent by deputation on foreign service/Short-term
contract
3 Joint Chief 1)  Fifty per cent by promotion failing which by deputation
on foreign service/Short-term contract and
ii)  Fifty per cent by deputation on foreign service/Short-term
contract
4 Deputy Chief 1)  Seventy five per cent by promotion failing which by
deputation on foreign service/Short-term contract and
ii) Twenty five per cent by deputation on foreign
service/Short-term contract
5 Integrated  Financial By deputation on foreign service terms/ Short-term contract.
Adviser
6 Senior Principal Private Promotion failing which by deputation on foreign
Secretary service/Short-term contract.
7 Assistant Secretary and Promotion failing which by deputation on foreign
Assistant Chief (Accounts) service/Short-term contract.
8 Assistant Chief [excluding Deputation on foreign service/Short-term contract
Assistant Chief(Accounts)]
9 Bench Officer Promotion failing which by deputation on foreign
service/Short-term contract.
10 Principal Private Promotion failing which by deputation on foreign
Secretary service/Short-term contract.
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11 Pay &  Accounts Promotion failing which by deputation on foreign
Officer/Senior Accounts service/Short-term contract.
Officer
12 Private Secretary Promotion failing which by deputation on foreign
service/Short-term contract.
13 Assistant Deputation on foreign service/Short-term contract.
14 Personal Assistant Promotion/ Direct Recruitment
15 Junior Hindi Translator Deputation on foreign service terms/ Direct
Recruitment/Short-term contract
16 Stenographer Direct Recruitment
17 Hindi Typist (LDC) Direct Recruitment
18 Receptionist-cum - Direct Recruitment
Telephone operator
19 Driver Direct Recruitment
20 Senior Peon/Daftry Promotion
21 Peon Direct Recruitment

For Appendix-III of the Principal Regulations, the following Appendix shall be substituted :-

APPENDIX-III

“Eligibility criteria for appointment on promotion basis to the following posts :-

SIL Post Pay Scale/Level in | Qualification & | Qualifying service
No. Pay Matrix Nature of
Experience
1 2 3 4
1 Chief Level-14 As applicable With three years regular service
(Rs.1,44,200- for deputationist | in the grade of Joint Chief in the
2,18,200) mentioned in Commission ;
Appendix-I
2 Joint Chief Level-13 As applicable With Five years regular service in
(Rs.1,23,100- for deputationist | the grade of Deputy Chief in the
2,15,900) mentioned in Commission.
Appendix-I
3 Deputy Chief Level-12 (Rs. 78,800 | As applicable With Five years regular service
—2,09,200 for deputationist | in the grade of Assistant Chief as
mentioned in Assistant  Secretary/  Assistant
Appendix-I Chief/ Bench Officer in the
Commission.

4 Senior Principal Level-12 (Rs. 78,800 | As applicable With five years regular service in
Private —-2,09,200) for deputationist | the grade of Principal Private
Secretary mentioned in Secretary in the commission.

Appendix-I
5 Assistant Chief Level-11 (Rs.67,700 | As applicable With Five years regular service in
(Accounts) —-2,08,700) for deputationist |the grade of Senior Accounts
mentioned in Officer/Pay and Accounts Officer
Appendix-I in the commission.
If no officer in the
aforementioned  category is
available, then
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With Ten years regular service in
the grade of Assistant in the
Commission.

6 Assistant Secretary | Level-11 (Rs.67,700 | As applicable With Ten years regular service in
—2,08,700) for deputationist | the grade of Assistant in the
mentioned in Commission.
Appendix-I
7 Bench Officer Level-11 (Rs.67,700 | As applicable With Ten years regular service in
—2,08,700) for deputationist | the grade of Assistant in the
mentioned in Commission.
Appendix-I
8 Principal Private Level-11 (Rs.67,700 | As applicable With Eight years regular service
Secretary —2,08,700) for deputationist | in the grade of Private Secretary
mentioned in in the commission.
Appendix-I
9 Pay and Accounts | Level-10 (Rs.56,100 | As applicable With Eight years regular service
Officer —-1,77,500) for deputationist | in the grade of Assistant in the
mentioned in commission.
Appendix-I
10 Senior Accounts | Level-10 (Rs.56,100 | As applicable With Eight years regular service
Officer —-1,77,500) for deputationist | in the grade of Assistant in the
mentioned in commission.
Appendix-I
11 | Private Secretary Level-7 Rs.44,900- | As applicable With Five years regular service in
1,42,400) for deputationist | the grade of Personal Assistant in
mentioned in the commission.
Appendix-I
12 | Personal Level-6 Rs.35,400- | Applicable as With Ten years regular service in
Assistant 1,12,400) mentioned in the grade of Stenographer in the
Appendix-II commission.
13 | Senior Level-1 (Rs.18,000 - | Having With Two years regular service in
Peon/Daftry Rs. 56,900) knowledge of the grade of Peon in the
spoken and Commission.
written Hindi
along with
familiarity with
spoken/written

English. Must
have knowledge
of file
movement, dak
management
and rendering
assistance in
record room and
court.

Note :-

SANOJ KUMAR JHA, Secy.
[ADVT.-11I/4/Exty./97/19]
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(a) Principal Regulations were published on 31st July, 2007 in Gazette of India, Extraordinary, Part-III,
Section-4, No. 156.

(b) Central Electricity Regulatory Commission (Recruitment, Control and Service Conditions of Staff)
(First Amendment) Regulations, 2013 were published on 3" April, 2013 in Gazette of India,
Extraordinary, Part-III-Section-4, No 94

(c) Central Electricity Regulatory Commission (Recruitment, Control and Service Conditions of Staff)
(Second Amendment) Regulations, 2015 were published on 4™ December, 2015 in Gazette of India,
Extraordinary, Part-III-Section-4, No.384,

(d) Central Electricity Regulatory Commission (Recruitment, Control and Service Conditions of Staff)
(Third Amendment) Regulations, 2016 were published on 28" March 2016 in Gazette of India,
Extraordinary, Part-III-Section-4, No.110.
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